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OFEICE OF THE PRINCIPAL Dl§TRlCT 8:. SESSlONS_J_lLD_GE (HQS): DELHI,
6 .. 2e] l _

No. S90 / /Genl./Misc./Circulation/2025 Dated, Delhi the “bog 202:-

i CIRCULAR

A letter bearing No. F.No.13(18?)/2025/ACL/PF-1/1719 dated 07/08/2025 received, vide

letter bearing No. 56353/Hindi/Central{238/2025 Delhi, dated 13.08.2025, from Nodal Officer

(Central), Central Hindi Committee, Distiict Court, Delhi, with regards to implementation of ”Har
Ghar Tiranga Campaign - 2025", is being_‘_ circulated for information & necessary compliance to:-

1. All the Ld. Principal District & Sessions Judges, Delhi/New Delhi (except Central-

District) with the request ti: do the needful at your own end. (Copy attached for

ready reference}. ",

2. The Ld. Principal Judge, Family Courts (HQs), Dwarka courts, Delhi.
3. All the Ld. Judicial Officers ppsted in Central-District, Tis Hazari Courts Delhi.
4. All the Sr. AO(J)/ A0(.l)/ Braifich In-Charges of all the branches in Central District, Tis

Hazari Courts, Delhi, with request to download the same from official website of
De '.District Courts.‘

5. he Chairman, Website Coinmittee, Tis Hazari Courts, Delhi With the request to
direct the concerned official to upload the same on the Website of Delhi District
Courts as per rule. _

6. Dealing official for uploadiiig the.same on Centralized Website through LAYERS as
per rules. .

7. P.S. to Ld. Principal District 1% Sessions Judges (HO.s), Delhi for information.

(ANILANTIL) """ '
_ District Judge — 15/ Otficer in-Charge,
i General Branch (C), Tis Hazari Courts, Delhi
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- i " 5eovr. OF NATIONAL CAPITPAL TERRITORY or oeun -
ART curruas a. umedness DEPARTMENT

7th tevst, e- Wii§J($,DELH.iSECRETAR|i1t‘[, |.r_=, ESTATE, new pate:-110,002 y
F.No.13(18Oi/2025/ACL/PF~l-7/{-1-]fi-———J---- ~- E Dated: a7/er/1'»: if
To,

All Head of Departments, Y: C
Govt. of NCT of Delhi

Subject: Arrangements for “Har Ghar Tiranga Camp'aigh_- 2025.
l

Sir/Madam,
i

Please refer to the Senior Officer's meeting cosnvenecl under the Chairmanship of the Chief
Secretary, Government of NCT of Delhi, on 4th August @025 at Delhi Secretariat to‘ review and finalize
the action plan for the Her Ghar Tirongo Campaign 202§. -

l

As you .are aware, the campaign airns to evokei feelings of patriotism and collective pride by
encouraging citizens to participate in flag hoisting, cultural events, and digital engagements.As part of
the Har Ghar Tiranga 2025 preparations, all Departmehts under the Government of NCT of Delhi are
requested to observe the following actions to enhance participation in the Har Ghar Tirango 2025
campaign: ' ' ’ -

L _ -

1. Update department websites and social media lianciies with campaign banners and themes.
2. Update the social media platforms of department lil<eFacebook, Twitter, lnstagram, etc. with

. ' ~ i -
Tlranga banners.’ -" ' _ > 3 J ‘

A._ ._-.. ._. -

3. Organize and participate in Tiranga Bike and Ci/jcie Rallies,Tiranga Yatras, and Tlranga-themed
public activities. = 5 ‘ '

4. ‘Decorate department offices using HGT themes and visuals.

5. Encourage all employees to upload ”Selfie hwith Tiranga with #i-lar Ghar Tiranga" on
www.l]a rghartira nga.com. ~ I -

6. Promote citizen engagement using outreach platrorms and encourage families and
communities to Join the campaign. A i

7. Appoint a Nodal officer from your Department to provide the ATRI progress report on
campaign on day today basis. l _

Your prompt attention to these arrangements iwili greatly contribute to tthe success of the
event.

P ' Yours sincerely,

fit;/~
- ' - (Rashrni Singh}
* ' (Secretary, Art, Culture & Languages]*4‘
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1. h.nmhe$m$ %%w),mamfiwam,fim(a§n%)i
2. aeta-ariaaeaeie -,(->»=aa).amaana=atmaa,aati _,
3. (-2taie).emaava=irmae,_aa"ii_
4. (%F.1‘iw:),tfit=iaarét=:i1=riz»i~ei,iar=i‘i*ii'

x}/fiEfi.¥lfil?I‘,' ?i7l'\‘-‘l'fFi'<'Jl'Sii=i"l=T fiiat Q=iea=ma'rtfia(3@riara)_(aa1ia'iaas). fiati

_ l
. =haar‘ (. )

iieéiai —=_= aaziiwraaeiaia, .
fiiarrw1a1aa,'ii‘='e‘i:


